
.bout a settlement wu made at 
various levels 'Of the State Govern-
ment. 

(c) The Eastern India MOtiOn Pic-
ture Association moved the State 
Government for an increase in the 
rate of tickets. 

(d) The State Government in-
fom1ed the Eastern India Motion 
Picture Association that Cinema 
House owners were at liberty to 
IIIPPI'oach appropriate licensing autho-
rities who would consider individual 
cases on merits. 

B.ecoDStltuUon of NaUODBJ. ArbltraUoa. 
~ 8IMI.rd 

~!I. DR. RAtttN SEN: Will the 
Mini*tl!r bf LABOUR AND RE-
HABILITATION be pleased to state: 

(a) whether the National Arbitra-
tion Promotion Board has 'been re-
constituted recently and the list of 
Diembers thereof sent to the States; 
and 

(,b) if so, the reasons for the re-
·constitution of the said Board? 

THE MINISTER OF LABOUR 
AND REHABILITATION (SHRI 
HArnI): (a) and (b). The National 
ArTbitration Promotion Board was 
,constituted in July, 1967 and a list 
of the members was sent to all the 
State Governments. Later, in pursu-
ance of a decision taken at the 13th 
meeting of the Central Implementa-
tion and Evaluation Committee held 
in August, 1967, two more Govem-
ntimi representatives were included 
In the Board in December, 196'1. 
There waS thus no reConstitution of 
the Board. 

TubeWeU8 bi "est Beo;id 
2058. DR. RANEN S~: 1t'1n tlu! 

~ster of FOOD AND AGRICUL-
''i'tmE be pleased to state: 

(II) whe1iler it is a fict diat tbIi 
'Willa Beng'at Government have IIlIIdw 
~ ~D 'D JdJa 40,000 shilRiw tgbt.: 

wells in ttre 'State all umt 'GeOlOI1-
cal Survey of India hal OIbfeetla'il tID 
the plan; and 

(Ib) if so, the 'it8P .t whiCh the 
plan stands at present'? 

THE MINISTER OF STATE IK 
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVE-
LOPMENT AND COOPERATION 
(SHRI ANNASAHlB SHINDE): 
(a) and (b). The 'West Bengal Gov-
ernment has under consideration a 
scheme to sink 40,000 shallow tUlbe-
wells in the State through institu-
tional financing. The GOOlogic8l Sur-
vey of India has suggested further 
examination of certain ,teclmi9al 111-
peets of the scheme. The Exiplora-
tory Tubewells Organisation of the 
Government of India, which is con.. 
cerned with groundwater explora-
tion and develapment schemes, hat 
been asked to sCrutinise the scheme 
and prepare a feaslibility report. 

Aanc1lltiual DIIvelopment Corpora-
tion In States 

2057. SHRI SRADHAKAR SUPA-
KAR: Will the Minister of FOOD 
AND AGRICULTURE be pleaSed to 
state the names of the States in 
which Agricultural Development cOr: 
poration with the countel'PVt lunda 
of the PI. 480 is likely to lbe set \lIP? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEV!?-
LOPMENT AND COOPERATION 
(SHRI ANNASAHm SHINDE): 
The scheme has not been finalised a. 
yet, but AgrIcultural Develoipm~ 
Cof,porations are likely to be set up 
in the States of Bihar, :MadIrJi 
Pradesh and MyllOre. 

iM_~bi~ 

2058. SHRI D. N. PATODIA: 
SRRI MEEl1iA LA.L :ME£NA: 

Wil,J.,. the, ~ '!'f FooD AND 
AGRlOULTURE be pleased to lliate: 

(Il)' 'Wlret1ler it is Ii fllC!t ftiat .., 
Gbv~t fA KIItUtbm have U!'IIII 
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the· Central GoverDDJeDt for the 
IBDCtion of a grant for Rupeea 12 
lakhs to fight locust menace in the 
State;' . 

(,b) whether the State Government 
have allO asked for SPnlYing planes; 

(c) whether the locusts have al-
ready appeared in the State; and 

Cd) if so, whether the Central 
Government have made available to 
the State the requisite help? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVE-
LOPMENT AND COOPERATION 
(SHRJ ANNASAHIB SHINDE): 
la) and (b). Yes, Sir. 

(c) Locust swarms of small dimen-
sions entered Banner, Jaisalmer, 
Jalore and Jodhpur districts between 
9th and 18th July, 1968. 

(d) Locust threat has occured 80 
far in the scheduled desert areas 
where control operations both by 
means of ground-stat! and by aerial 
reconnaissance has been undertaken 
by the Locust ContrOl and Warning 
Organisation of the Government of 
India. Since the entire cost of this 
organisation for locust spray and 
control measures is 'borne by the 
'Central GoverD!llent the question of 
giving financial assistance to the 
State Government does not arise. 

, 2059. SHRID. N. PATODIA: Will 
the Minister of FOOD AND AGRI-
CULTURE be pleased to lltate: 

(a) whether it is a fact that an 
eeme for' the coDBtruction of 200 
t,uIIewelIs in J alore DiBtrict of Raja8-
than was taken up jointly by the 
Centre.and the State GoveraiDeDt 
inore than two years ., to IDCNaII! 
irrigation poteDtlal and food produc-
tion; , 
) 289 (ail LSJ>.--.t. 

(b) '..mather in vi_ of the imparl-
'8JICe of' the JII'OJect lor the dege1ap-
ment of Jalore Diatrict, GovemmeDt 
will elq)edite the· studies iDitfated b7 
the Exploratory Tllbewelh! 0rpDia-
tion under United National DevelaIP-
ment Funds Project to ensure quick-
est possible implementation; and ' 

CC) the prOgrellS made in the pro-
ject during the last year and time 
by whiCh the project is llkely to be 
completed? 

THE MINISTER OF STAT.Il IN 
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVJI-
LOPMENT AND COOPERATION 
(SHRI ANNASAHLB SmNDIIl): 
(a) No. The Rajasthan Government 
proposed a scheme for constructinl 
200 tubewells in JaIore I>iBtrJct a. 
technical examination, however, it 
was considered necessary to conduct 
a detailed groundwater assessment 
lItudy of the region before undertak-
ing the scheme. 

(b) and (c). The Exploratory Tube-
wells Organisation has undertaken a 
Project of Groundwater Survey in 
Rajasthan with technical and ftnan-
cial assistance from the United Na-
tions Development Programme (Spe-
cial Fund). The Jalore area hall 
'been included in the Project tor 
Groundwater assessment studies. 
During the last year preliminary 
work including . collection of Hydro-
logical data, ~hemical studies of water 
IJIlJnpJes. drilling and testing of ten 
welill and observation wells carried 
out. The Project is likely to be CQII'I-
pleted by the end of 19'10. The work 
in the Jalore area III being liven 

'priority under the Project. 

.... bow Welfare o-IUee 

2060. SHRI D. N. Dm: 
SHRI B. N. SHA8TlU: 

Will the Ml.niBter of IABODB 
AND REHABtL1TA1'ION be ~d 
to 1t8te:. , 

'Ca) wheCher it is a f!IIet that .a.-v-
emment line appointed. IAi1iour 




